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for shell-fishing for the shell-fishing
season 1962-63.

(b) and (c). Registration of M.V.
Prema as a shell-fishing boat expired
on 1lst May, 1962, and she did not ply
as a shell-fishing vessel or engage im
shell-fishing after 30th April, 1962.

Welfare of Scheduled Castes and
Scheduled Tribes in Iunjab

1212. Shri Daljit Singh: Will the
Minister of Home Affairg be pleased
to state:

(a) the amount given to various
non-officia] organisations in Punjab
for the removal of untouchability and
welfare of the Scheduled Castes and
Scheduled Tribes during Second Five
Year Plan period so far; and

(b) the names of the organisations?

The Deputy Minister in the Minis-
try of Home Affajirs (Shrimati
Chandrasekhar): (a) During the 2nd
Plan period Rs. 10,000 were given to
non-official organisations in Punjab
working for the welfare of Scheduled
Castes and Backward Classes and also
for doing propaganda for the removal
of untouchability. No grant was given
for welfare work among Scheduled
Tribes.

(b) (i) All India Backwarg Classes
Federation, Delhi.

(ii) Punjab Harijan Sewzk Sangh,
Jullundur.

‘Adult Women’s Education in Andhra’

1213. Shrimati Laxmi Bai: Will the
Minister of Education be pleased to
state:

(a) the amount allotted to Andhra
Pradesh for special scheme of adult
women cducation during 1961-62 and
1962-63; and

(b) the amount utilised by the
State Government during the same
period?
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The Minister of Education (Dr.
K. L. Shrimali): (a) The outlay
included in the State Development
Plans for 1961-62 and 1962-63 for
adult women’s education is Rs. 1.87
lakhs anq Rs. 0.50 lakhs respectively
The Central financial assistance is not
being released for individual schemes
but for general education as a whole.

(b) 1961-62 . Rs. 179 lakhs

1962-63 . Rs.o's0 lakhs (an-
ticipated  expendi-
ture)

Welfare of Scheduleq Castes in Orissa

1214 J Shri G. Mohanty:
* 7 Shri Ramchandra Mallick:

Will the Minister of Home Affairs
be pleasad to state the non-offcial
agencies in Orissa which applied for
grants-in-aid with regard to schemes
submitted by them for the welfare of
Scheduled Tribes during 1962-63?

The Deputy Minister in the Ministry
of Home Affairs (Shrimati Chandra-
sekhar): A statement giving the re-
quired information is laid nn the Table
of the House. [Placed in Library,
See No. LT-1038/63.]
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